UNLISTED

'CENTRAL ADMINISTRAT IVE TRIBUNAL'
| CALCUTTA BENCH

No. M A,203 of 1998
(0.A.364 of 1996)

Date of Order : 14.5.1998
Present 3 Hon'ble Mr.D.Pyrkayasthay Judicial Member,

SMTLLAKSHMI BALA ROUTH

Vs.

UNIGN &F INDIAR & GRS,

For'the‘applicént ¢ Mr.S.ReKar» caunsel.

- Fer the reépendants: Mr.Se.Cheudhurys ceunsels

GRDER -

Heard ld.coainsel ever an applzcatian for rastarati@n

ef G.R,e364 of 1996 yhich yas dismissed for default @f the

'apglicant_@n 13.4.1998,

2, | M eSeChouwd hur yy ld.ceunselylappcaring for the respandaﬁts»
hﬂé ne sbjectien te the resteretion,

K Ld. caunsel for the applicent submits that tha‘D.A.»be
restored for haering.

4, The matter bae fegistarad as @ miscsllanaous spplication.

~ Tha order of dismissal dated 13, 4.1998 passed in the 8.4, is

hereby sst aside and the G.A, is restored to its file and nurmber.

0.,A,364 of 1996 be listed fer hearing en 22.6.1998 .

5. MR, stands disposed of . No order is made @s to .costs.

(D.Putkayastha)
Judicial Member



